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(b) The Medical Supdt. of NOMC 
Hospital. lodhi Road, was instructed to 
ensure poorer treatment of the students. 

Cc) Further supply of soyabean Milk has 
been s1opped. 

(d) The sample of the milk has been 
taken for chemical analysis. 

(e) A senior officer has been directed to 
enquire into the matter. 

[Engish] 

IIsmanagement in indian InstHute of 
Management, Bangalore 

1808. SHRI RAMESHWAR PRASAD: 
Wit the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the Government are aware 
of the gross mismanagement of Indian Insti-
tute of Management, Bangalore; 

(b) if so, whether the Government have 
investigated the presented state of affairs in 
!he above institute; 

(c) if so, the findings thereof; and 

(d) the details of the steps taken by a 
Government to ameliorate the condition of 
the above institute and further steps pro-
posed by the Government? 

mE MINISTER OF HUMAN RE-
SOURCEDEVELOPMENT(SHRIRAJMAN-
GAL PANDE): (a) No instance of any mis-
managemn of Indian Institute of Manage-
ment. 8angaIore has come or been brought 
tD lie notice of Gcwerrvnent of India. 

, (b) to (d). Do not arise. 

Foodgralns Quota Released Under 
Integrated Tribal Development Projects 

1809. SHRIGOPI NATHGAJAPATHI: 
Will the Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state: 

(a) whether all the State Governments 
are earmarking a certain quota of foodgrains 
released to them from the Central Pool for 
the Integrated Tribal Development Projects 
as per the directives issued by the Union 
Government in this regard; 

(b) if not, the names of States who have 
not adhered to these directives and the 
reasons thereof; and 

. (c) the details of fresh guidelines, if any, 
issued 10 those States in this regard? 

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (RAO BIRENDER SINGH): (a) 
to (c). In terms of the instructions issued by 
the Government of India in January, 1990, all 
the concerned State Governments/Union 
T err~ories have earmarked specific quanti-
ties for distribution under the scheme for 
supply of wheat and rice at specially subsi-
dised prices in the ITOP areas except the 
States of Bihar, Manipur, West Bengal, Kerala 
and Assam from whom confirmation has not 
yet been received. Since no specific lapse 
on the part of any State has come to notice, 
need for issuing any fresh guidelines has not 
been feh. 

[ Translation) 

Production And Import of Edible Oils 

1810. DR. lAXMINARAYAN PAN-
DEY A: Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(8) whether our country is producing the 
required quantity of edible oils; 




